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1. Name d the corporate debtor along 
with PAN & CINA.LP No. 

2. Address o lhe register o ,ce 

3. URL of website 

•. Details of place where majority of fixed assets 
are located 

5. Installed capacity of main products / services 

6. Quantity and value of main products/services 
sold in last financial year 

7. Number of employees/ wooonen 

8. Further details including last available financial 
statements (with schedules) of two years, lists 
of aedilorS are available al URL: 

9. Bigl>ity for resolution applicants undersection 
25{2)(h) of the Code is available at URL: 

10. Last date for receipt of expression of interest 

11. Date of issue of provisional list of prospective 
resolution appfecants 

12. Last date for submission of objections 
to provisional list 

13. Date of issue of final list of prospective 
resolution applicants 

14. Date of issue of information memorandum, 
evaluation matrix and request for resolution 
plans to prospective resolution applicants 

15. Last date for submission of resolution plans 

16. Proam email id to submit Expression of 
Interest 

M/1. Soura Natural !nergy 
Solutlont lndll Pvt. Ltd. 
CtN : U29198KL2013PTC033602 

X/126 G. 1st Floor. $NOP Building 
NH Junction. Chlrangara, Koratty 
P.O. Chalakudy, Thrissur. Kerala, 
lndla•~308 
www.soura.in (DorrNrlt) 

Chlrangara. Koratty.Thrissur, 
Kerala. India 
lnstaling Residential roof lop Solar 
Power Plant (SPP) ranging 1 KV T 
5 KV, Successfuty commissioned 
1800 units in Kerala Stale. 
200 (two hundred) numbers of 
residential roof top SPP, 1 KV TO 
5 KV, Total amount Rs 8.08 aore. 
2 (two) 

Emailing to Interim Resolution 
Professional al 
souracirp@gmaH.com 
Emamg to lnlerim Resolution 
ProfessionaJ at davistheip@gmail. 
souracirp@gmaB.com 

20-10.2026 

30-10-2026 

04-11-2026 

08-11-2026 

10-11-2026 

10-12-2026 

davislheip@gmai.com 
souracirp@gmail.com 

(Sid) C. J. Davis 
-N-00343/2021-2022/13660), 

Interim Resolution Professional 
Appointed by Hon'ble NCLT. Kochi Bench vi order dated 30-07-2026 in the matter of 
Mis. Soura Natural Energy Solutions India Pvt. Ltd. (CIN: U29198KL2013PTC033602) 
Address for Correspondence: Chandy Jose Davis & Co .. No.23/1223, Chandy House, 
East Fort. Thrissur, Kerala-680005. Emaft: davislheip@gmall.com, souracirp@gmafl.com 
Date: S-2026, Place: Thrissur 

1) Al Iha! l 
tt,e,wlO In 
Deed No. 
BOUNDAJ 
Pt1li Nortl 

2) Al lhlt I 
elolhef .. 
[)istidCD 
Shfl. Sln1 
Property I 

~ 
Rc~crv 

All ht pa 
in Re.Sur\ 
with Amir 
at Thiruva 
BY: North 
of George 
Reserve 
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2023 Are 
Thiruvala 
of SRO Vt 
House. K, 
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of ManpaJ 
Reserve 
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